Rise in Malaria Cases in the country

Me8.8HRI R.C. SINGH : Wil the Minister of HEALTH AND FAMILY WELFARE be pleased to

state =
(a) whether it is a fact that the incidences of Malaria infection in India is on the rise;
(b) if =0, the detalls thereof;
(2} whether it is also & fact that deaths due to malaria is also on the rige;
(d) if go, the details thereof for the past three years, State-wige;

(e} whether Government had taken any specific programme to bring down both the infection

and deaths due to Malaria;
(f) if=o, the details thereof; and
(@) ifnot, the reasons therefor ?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD = (&) and (b)
Mo. The number of reported malaria cases in the country during 2007-09 has by and large remained

static with minor fluctuations.

() and () Number of reported deaths due to malaria have come down from 1311 deaths in
2007 to 1144 deaths in 2009, The number of reported cases and deaths due to malaria during past

three years, State-wise is given in Statement (See below).

(e and (f) For prevention and contral of vector-borne diseases including malaria, Government
of India s implementing an integrated National Vector Borne Disease Control Programame
(NVBDCP) under the overarching umbrella of Natioral Rural Health Missicn (NRHMY. The main
strategy for prevention and contral of vector-barne diseases advocates for integrated vectar contral,
early cage detection and complete treatment, and behavior change communication. Gavernment of
India provides technical support and also supplements the efforts of States/UTs by providing funds
and commodities as per thelr project implementation plang under NBHM . However, the programme

is primarily being implemented through the State/UT Governments.

(g) Does not arige.
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Statermnent

Number of reported cases and deaths due to Malaria, State-wise,

auring past three years

States/UTs 2007 2008 2009
Cases Deaths Cases Deaths Cases Deaths

1 2 3 4 & & 7
Andhra Pradesh 27803 2 26424 0 25152 3
Arunachal Pradesh 32072 36 29146 27 22068 B
Assam 24853 152 83939 86 21413 63
Bihar 1595 1 2541 0 3255 21
Chhattisgarh 147625 0 123495 4 1293%7 m
Goa Q785 il 2822 27 5056 0
Gujarat 7127 73 5151 43 45202 34
Haryana 30895 0 35683 0 30168 0
Himachal Pradesh 104 0 144 0 192 0
Jammu & Kashmir 240 1 277 1 346 0
Jharkhand 184878 31 214299 25 230683 28
Karnataka 49385 18 47344 8 36859 0
Kerala 1927 & 1804 4 2048 &
Machya Pradesh 20829 41 106312 53 87628 26
Maharashtra 67850 182 67333 148 23818 227
Manipur 1194 4 708 2 069 1
Meghalaya 36337 237 396716 73 16759 1”2
Mizoram 6081 75 7367 @1 9399 1%
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MNagaland 4976 26 5078 12 8487 35
Crigsa 371879 221 378430 239 380904 8
Punjab 2017 0 2494 0 285 0
Rajasthan 55043 46 57482 54 32709 8
Sikkim 48 0 38 0 42 1
Tamil Nadu 22389 1 21046 2 14788 1
Tripura 18474 51 26894 = 24430 62
Uttarakhand 963 0 1069 0 1264 0
Uttar Pradesh 82538 0 3383 0 55437 0
\WWest Bengal 877584 el 89443 104 141211 74
A& N lglands 3973 0 4688 0 5760 0
Chandigarh 340 0 347 0 430 0
Dadra & Nagar Haveli 3780 0 3037 0 3408 0
Daman & Diu 99 0 116 0 97 0
Delhi 182 0 263 0 162 0
Lakshachweep 0 0 0 0 8 0
Puducherry &8 0 72 0 &5 0
TOTAL 15,08,927 1,311 15,246,210 1,055 15,63,574 1,144

Untimely death of childran

71469 . SHRI KAPTAN SINGH SCLANKI @ Wil the Minister of HEALTH AND FAMILY WELFARE be

pleased o state *

(a) whether it is a fact that 25 lakh children die untimely every year across the country;

() if sog the details thereof;and

TOriginal notice of the guestion was received in Hindi.
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